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CAT/GHY/1/JA/2016/ Dated:1W.A2.2024
\>-

NOTICE

It is notified for general information of all concemed that the Circuit Court Sitting of
Central Administrative Tribunal, Guwahati Bench will be heH at ltanagar on 26u and 27h February,

2024 (both days inclusive) to hear and dispose of cases relating to ttre Tenitorial Jurisdiction ol the

state of Arunachal Pradesh. The constihrtion for the sard sitting will be Hon'ble Mrs. UrmitE Dutta

(Sen), Jrdhial lrlember and Hon'ble Dr. Sumeet Jerath, Adminisfafue lvlember.

Once the venue is finalized, it will be notifred in the final Cause List in due Course

The Leamed AdvocateyParties appearing in person are requested to note and extend

moperation and appear berore the Circuit Court of Central Administmtive Tribunal, Guwahati

Bench at Arunachal Pradesh on above noted dates.

AdvocategParties/Litigants wtro are willing to file fresh application may do so during the

Circuit Court.

CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH, GUWAHATI

Bv oder.

Lu*#r*
(PINKEST KUMAR)

DEPUry REGISTRAR

Copy to:-

1. TIe Registrar General, Gauhat High court, M. G. Road, Guwahati - 781001 wih lhe request to display he Notice in

fre Nolice Boerd aiong wlth tenlatve Cause List enclosed herewih'

2, The Secretary (Law & Judl') ltanagar, Arunacial Pradesh. PIN - 7911,11 for kind in'ormaton.

3. Tle Secretary (GADi, C,ovemment of Arunadrat pradesh, plN - 791111 for kind informali'n.

4. The Principat Registrar, central Administrative Tribunal, Principal Benctl, 6185, Cop€mioJs Marg, New Delhi -
110001 br kind information.

5. 'nle Re$srar, Gauhati High courl, ltanagar Permanent Bench, ltanagar7g1110 wih he request to nolity he Notice

and he Csuse List in he Nolice Board.

6. The Presidenu Secrebry, Gauhati Hlgh Court Permanent Bench Bar Assooaton'

Itanagar Bench, Arunactrat Pradesh, wim he request to give wide publicity amongst the Members ol B8r Association

7. 'The Preslrent/Secfetary Gauhati High Court Bar Association, Gauhati Principal Seat Gauhati - 781001 rvih he

request b display he Notice and Cause List in he Notice Board'

8. :lhe Regittrar/Joint REistartDeputy Registrar/Hoo of att outlng Benches of CAT

L The Pr€slhnu Secretary, CAT, Bar Assoostion, Guwahati Bench, Guwahati - 781005'

10. Notice Board.

11. Guard file.



O
DAILY CAUSELIST

CEI{TRAL ADMINISTRATIVE TRIBUNAL GUWAHATI

LIST OF CASES TO BE HEARD ON MONDAY THE 25TH FEBRUARY 202'l

HON'BLE SMT. URMITA DATTA (SEN), MEMBER (]}

HON'BLE DR. SUMEET TERATH, ME!4AER (A)

COURT NO : 1
AT 10:30 AM

CIRCUIT COURT AT ITANAGAR

cAsES TO BE LlsT:D ON 26'02'2024 AHD 27 02'2024

TENTATIVE CAUSELIST

FOR ORDERS

DR 6IREESH CHAND

vts
M/O AGRICULIURE

I,,lR H MAZUMDER 2

CP.134/2023 ( ll3nagar \

I NON COMPLIANCE OF ORDER ]

IN

o.,.n45/2022
iGPF]

DB

O.A.t48/2023 ( ltanagar )

I ABSORPTION ]

DB

O.A.lu6nOB ( ltanagar )

I ABSORPTIoN l

DB
(t.o.T.B.C.)

9.A.1352t2021 ( ltanagar )

( reRutNnrtoN 1

SHRIAMIT KOUSHIK

v/s
CAG AND OTHERS

SHRI AMIT KUMAR TIWARI AND

OTHERS

v,/s
PRINCIPAL ACCOUNTANT

6ENERAL (AUDIT) DILHI

THO( BAHADUR CHETRI

v/s
DEPARTMENT OT POSTS

MR.M,CHANDA
MRs U DUTTA

M5 N LYNDEM

8

2

cGSC

MR-M CHANDA

MR5. U DUTTA

MS N LYNDEM

5

3

cGsc
MR, S NATH

DR G J SHARMA

2

4

MR D N SHARMA

MR, S, BISWAS

D3

FOR HEARII{G

cGsc



5 O.A./440/2016 ( ltanagar )

I PROIVIOTION ]

DB

O.A./303/2019 ( ltanagar )

I DrscrPLrNARY PROCEEDTNG ]

DB

O.A./337120'19 ( ltanagar )

I ABSORPTTON ]

DB

O.A. /1 23 /2020 ( llanag a( )

I REGULARISATION ]

D8

SRI DOR]EE KHANDU
IHONGON

v/s
ssB

SRI ROHIT PRASAD

v/s
D/O POST

TASHI NAMGTY

v/5
COMPTROLLER AND AUDITOR

GENERAL OT INDIA

SHRI ]ATIN DEORI

v/5
D/O POSr

GAMBOH HAGEY

vls
COMPTROLI.ER AND AUDITOR.

GENERAT OF INOIA

MS, RANU BORAH

MR. D BORAH

MS, M BHATTACHARJEE, AODL,

c6sc

37

o

6

7

9

MR. O.N SHARMA 13

'11

15

11

12

cGsc
MR A, CHANDRAN FOR R NO 4

MR V K BHATRA, FOR R NO 1TO
3

MR,M,CHANDA
MR A,K OAS

7

MR R, HAZARIKA FOR R NO ] TO

3

MR. A. CHANDRAN FOR R NO 4

TO 10

MR. A.R TAHEItDAR

MR, R HAZARIKA, ADOL CGSC

O.A./'131/2020 ( ltanagar )

I ABSORPTTON ]

DB

10 O.A./161/2020 ( ltanagar )

I ABSORPTION ]

DB

1',] 0.A./286/2021 ( ltanagar )

I SELECnON ]

OB (PART HEARD)

12 O.A./53/2022 ( ltanaqar )

I ABSORPTION ]

SI-iRITA6E MURlTM
v/5

COMPTROLLER AND AUDITOR.

GENERAL OF INDIA

MR,M,CHANDA

MRS, U DUTTA

MR ( ASHINASA

CGSC A6 AOV

MR, R,HAZARII(A,ADDL CGSC

MR A. CHANDRAN FOR R NO 'l
TO 14

MR M,CHANDA
MRS, U DUTTA

cGSC

MR R HAZARIKA

RA(ESH KUMAR

v/s
HOMT AFFAIRS AND OTHERS

SRI ANKA] KUMAR AND ORS

uts
CAG AND OTHERS

MR A K BEHERA 5R ADV

MR, V. K. EHATRA SR CGSC

MR A TODI FOR R NO TWO

MR,M CHANDA
MRS. U OUTTA

MR. K, ABHINAEA

8

D.B (PART HEARD)

MR R,HAZARI(A,ADOI.,C6SC



1l O A.167 12022 ( ltanagar )

I PAY AND AIIOWANCES ]

O t sENloR ctrlzEN I

s.B

14 O.A./141/2022 ( lta agat I

ITRANSFER ]

sE0oTBC)

SRI RATAN DEB NATH

ACCOUNTANT GENERAL (A AND

E) ASSAM GUWAHATI AND

OTHERS

MR N,l.CHANDA 7

CGSC

SHRIGAMEOH HAGEY

v/s
CAG

MR M.CHANDA
MRS, U DUTTA

MS, R. MEDHI

7

CGSC AG ADV

Dy. REGISTRAR/Joint REGISTRAR/SECTION OFFICER/REGISTRAR


